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InsTiTUTEs UNDER INDIAN CoUNCIL OF
AGRICULTURAL RESEARCH

2287. SHRI P. R, THAKUR : Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the total number of Class I, Class
11, Class III and Class IV employees
serving at present in the various Insti-
tutes/Centres  functioning under the
Indian Council of Agricultural Re-
search;

(b) the number of Scheduled Castes
and Scheduled Tribes among them,
class-wise;

(c) whether the present representa-
tion of Scheduled Castes and Scheduled
Tribes is considered adequate, and

(d) if not, the steps proposed to be
taken to increase their representation ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHIB SHINDE) : (a)
to (d). The requisite information 13 be-
ing collected and will be laid on the
Table of the Lok Sabha in due course.

TeLePHONE CONNECTIONS IN PooNa

2288, SHRI ANANTRAQO PATIL:
Will the Minister of OCOMMUNICA-
TIONS be pleased to state :

(a) whether it is a fact that it is
difficult to get a new telephone connec-
tion in Poona and if so, the reasoms
therefor;
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(b) the number of applications pend-
ing with the D.T.E. and for how long;
and

(c¢) whether Government propose to
sanction one more Exchange to give
relief to new applicants ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I K.
GUIRAL) : (a) Yes. The telephone
system of Poona City comprises of 2
cxchanges and the equipment has been
utilised to the maximum capacity. The
Poona Main exchange has been expand-
ed by 2,000 lines on 29-1-1968 and con-
nections would now be given progres-
sively as other ancillary stores are re-
ceived.

(b) The number of applications
pending with the Divisional Engineer,
Telephones, is 4,964; the oldest appli-
cation being dated July 1964,

(c) A 3,000 line exchange will be in-
stalled in the city. The building work
for this has already commenced. It is
also proposed to expand the Shivaji
Nagar Exchange by 1,000 lines during
the year 68-69.

MIGRANTs FROM EAsT PAKISTAN

2289. SHRIMATI JYOTSNA
CHANDA : Will the Minister of
LABOUR AND REHABILITATION
be pleased to state:

(a) whether Government propose to
shift the migrants of East Pakistan from
Cachar District to Dandakaranya and
other places for their rehabilitation; and

(b) if so, when and whether cultiva-
ble land will be provided to them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI D. R. CHAVAN): (a) and (b).
The question of shifting some families
of migrant from East Pakistan who are
now in camps in Assam including camps
in the Cachar district, for settlement on
cultivable land in Dandakaranya Pro-
ject, is under consideration. Recently,
the Minister of State for Rehabilitation,
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Assam, accompanied by some represen-
tatives of the migrants, visited the
Dandakaranya Project. Efforts are now
being made by the State Government to
persuade the migrant families in camps
to move to Dandakaranya. If necessary
and if they are willing, the migrant
families will be settled in other agricul-
tural rehabilitation projects also. Cul-
tivable land and other facilities for re-
habilitation will be provided to the mig-
rant families,

PosTAL Divisions For Mizo HiLLs
DisTRICT

2290. SHRIMATI JYOTSNA
CHANDA : Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether Government propose to
estublish a separate Postal Division in
the District of Mizo Hills; and

(b) if so, when?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I, K.
GUIJRAL) : (a) No such proposal is
under consideration.

(b) Does not arise.

RELEASE OF SUGAR POR OPEN MARKET
SALE

2292, SHRI M. N. REDDY : Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the total quantity of sugar allott-
ed and released for open sale by the
Nizam sugar factory, Bodhan (Andhra
Pradesh) up to the end of January,
1968;

(b) the total levy sugar acquired
from this factory between October,
1967 and January, 1968; and

(c) the quantity of sugar released for
open sale to this factory on various
dates ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-





